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                IN THE COURT OF MUNSIFF/ADDITIONAL SPECIAL MOBILE MAGISTRATE, REASI. 

Date of Institution: 28.04.2020                                                                    Date of order: 03.05.2020 

                                                            Romesh Singh S/o Mulkh Raj  

                                                  R/o Village Salal Tehsil and District Reasi. 

                                                                                                                    …………………… (Applicant) 

                                                      Through: Advocate Gulshan Singh 

                                                                               Vs. 

                                          The UT of J&K through Incharge Police Station Reasi. 

                                                                                                                ………………….. (Non Applicant) 

                                                   Through: Assistant Public Prosecutor 

In the matter of: Application seeking release of vehicle (Tipper) bearing registration number JK02AL-

0115 seized by police station Reasi. 

CORAM: Assma Choudhary 

App Bachan Lal via Whatsapp number 9419740405, 

Advocate Gulshan singh on whatsapp number 8082217058. 

                                                                                   ORDER 

1. Amidst the nationwide lock-down in view of the pandemic Covid-19, this application was initially 

moved before the duty magistrate Munsiff/JMIC Reasi and transferred to this court via 

whatsapp number 9419615018 on 28.04.2020, for its disposal under law. 

2. Let this application be properly numbered, diarized as and when the period of lock-down is 

over. 

3. Applicant seeks release of vehicle bearing registration number JK02AL-0115 in the capacity of its 

owner/driver thereof. Applicant says his vehicle is seized by police station Reasi, under some 

offence not known to him and that he requires the same to be released in his favour for carrying 

out its repair. 

4. Police report as well as objections received digitally would show, that on 04.03.2020 SHO police 

station Reasi while on duty intercepted the vehicle aforesaid and found 10 MT Tunnel/Quarry 

Muck loaded in it. The driver of the vehicle could not produce the transportation permission in 

lieu thereof. Vehicle was resultantly seized in violation of order of the District Administration i.e. 

illegal transportation of minor minerals from one place to another and is in custody of police 

since 04.03.2020. 

5. Admittedly, from the perusal of the police report and objections, it clearly transpires that no 

formal FIR has yet been registered by the police so as to evoke applicant to move application in 

the present form.  

6. The central position of law on subject as envisaged under section 451crpc is pertaining to order 

for custody and disposal of property pending trial in certain cases. In the present situation, no 
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FIR has been logged in the matter, therefore the property as cited in the application is not 

subject of pending investigation or trial, so as to invoke the power of court to make an order for 

its disposal or proper custody.  

7. In light thereof, this application is not maintainable. Hence, Dismissed. 

8. Counsel for applicant is directed to submit the hard copies of the application, annexures etc. etc, 

before the court official as and when the period of lockdown is over for record. 

9. Application in hand is accordingly disposed of. 

10. Office is directed to ensure that the application is duly compiled and consigned to record after 

the period of lock down is over. 

Announced 

03.05.2020 

                                                                            Munsiff/Additional Special Mobile Magistrate, Reasi. 

                                                                                                        JO CODE: JK00250 
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